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(c) amount spent by the Railway to 
con.test these suits; 

(d) how many suits were deer~ 
aaainst administration and whether 
.responsibility was ftxed acaim;t staff 
for wasting national revenue; a~1d 

(e) number of suits J>P.nd \n~ in 
Courts in Bombay and Ahmedabad 
and present position thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA· 
MENTARY AFFAIRS (SHRI MAL· 
LIK.ARJUN): (a) (c). (d) and (e). 
The information is being collecteJ 
and will be placed on -the Table of 
the House. 

(b) It is not correct that any em 
· pfoyees had to file suits on aceour,t of 

wrong policies of the Governir..ent. 

PromotiOA policy Of Commercial 
IDQecto.rs etc. 

5289. S.RRI RAMESHWAR NE-
EKHRA: 'Will t he Minister of RAIL.-
WAYS be pleased to state; 

(a) whether there is any uniform 
promotion policy for Claims Tracers, 
Assistant Commercial Inspectors and 
Commercial Inspectors employed in 
all Zonal Railways; if "lot reasons 
thereof; 

(b) whether it is a fact th3t the 
Western Railway is not implementing 
the general directives issued by the 
Railway Board for !ormation of a 
separat e cadre for Claims Inspector; 
and . 

(c) i f so, reasons thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
IN THE DEPARTMENT OF PAR-
LIAMENTARY . .AFFAIRS (SHRI 
MALLIKARJUN): (a} Avenues. of 
promotion :for non-gazetted staff on 
the Indian Railways are decided by 
the Railways themselves ienc: :1Uy in 

~-- . consultation with the Organised La-
bour accor CIIng to local conditiotlS'. It 
is therefore not considered necess-
ary to lay down a·nY uniform. avenue 

or promotion applicable to all zonal 
Rajlways. 

(b) No. 

(c) Does not arise . 

Nllmber of Claims Tracers 

5290. SHRJ. R.A)IESHW AR NEEKH· -
RA: Will the Minister of RAILWAYS-
be pleased to state: 

(a} total number of Claims Tracer/ 
Assistant Commercial Inspectors and::L 
Commercial ·Inspectors on Indian 
Railways-Grade-wise; 

(b) whether it is a fact that Claims ·· 
Tracer is part of Claims Branch; 

(c) if so, why their strength is not 
taken into account at the time of , 
upgradation in Commercial Inspector-
cadre; and 

(d) reasons thereof: 

THE DEPUTY MINISTER IN THE : 
MINISTRY OF RAILWAYS AND IN~: 
THE DEPARTMENT OF PARLIA- · 
MENTARY AFFAIRS (SHRI .MAL-
LIKARJUN): (a) to (d). The infor-
mation is being collectea and will be"·· 
laid on the table of the· Sabha. __ ......_ 

Railway caterinl' :i·ates 

5291. SHRI RAMESHW AR NEEKH- -
RA: Will the Minister of RAILWAYS ~ 

be pleased to state: 

(a) whether it is a fact that tbe-
catering rates were revised and in-
creased in Railways auring last three" 
years ; and 

(b) 1.f so,· the reasons for not in-
creasing travelling .allowance or 
employees? · • • 

THE DEPUTY MINISTER IN THE., 
MINISTRY OF RAILWAYS AND IN" 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS ($HRI ,MAL·-
LIKARJUN) : (a) Yes. 




